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book forfeited by the then British Government
as it preached sedition. He had also been
on the editorial staff of National Herald
during pre-independence era, when the
paper was started by Jawaharlal Nehru.

After independence he migrated to
Pakistan and through-out his life he
continued to fight the dictatorial regime of
Pakistan and the anti-secular, anti-
democratic and anti-progressive policies of
its rulers through his writings and till his
Jast breath contioued to struggle against
them through his progressive and creative
thoughts to make this world a better place
to live in.

He came to India to take part in the
Golden Jubilee Celebrations of Progressive
Writers Association of which he was ooe of
the founding fatbers, and unfortunately died
here, after the Conference was over, only
about a fortnight ago.

In view of his distinguished past and
service, a monument should be erected in
his revered memory to pay our real tribue
to him.

The Ministry of Culture should initiate
action in this direction. In addition to this,
monuments should also be erected in memory
of persons like Faiz Ahmed Faiz Sajjad
Zahir for their great universal, creative and
progressive contribution for the establish-
ment of a new social order.

PROF. MADHU DANDAVATE
(Rajapur) : Let the Minister give some
assurance,

[Translation)]

You may forget us, but Faiz should not
be forgotton.

PROF. SAIFUDDIN SOZ (Baramulla) :
He has a smiling face. We may speak
anything.

[Engﬂsh.

These are very laudable suggestions. It
is proper that the Minister kindly reacts to
these,
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THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT AND HOME
AFFAIRS (SHRI P.V. NARASIMHA
RAO) : This will come to me. 1 will
consider the matter and send a reply. I
will take whatever action needs to be taken.

(vi) Need to extend financial assistance to
the Kamla (Textile) Mills Private Ltd.,
Bombay.

SHR1 VIJAY N. PATIL (Erandol):
Sir, the Kamla Mills Private Ltd., Bombay
(Textile Mills) have requested the IDBI for
a package deal to revive its financial
problems. The management is trying hard
to keep the viability of the textile mills for
the last two years. They bave injected an
amount of more than Rs. 1.5 crores in the
mills to keep its running. So also the
management has requested the IDBI, State
Government and other agencies and financers
to give them financial assistance to prevent
the mills from going sick. This request is
as old as 1984. But it appears that the
IDBI is pot giving full attention to the
seriousness of the problem. Hence I urge
upon the Minister of Industries to
immediately pay attention to the problems
the mill is facing and instruct the copcerned
authorities to extend necessary financial
assistance so that the mill may be prevented
from going sick and the workers may not be
thrown out of employment.

[Translation]

-

(vil) Demand for construction of bridges at
railway crossings over National high-

ways in the country by the Railway
administration itself.

SHRI DAL CHANDER JAIN (Damoh):
Mr. Speaker. Sir, it is the policy of the
Railway Department that wherever over
bridges or under-bridges are required to be
constructed, the expenditure involved for the
construction of approach roads is borne by
State Government and its organisations like
the Municipal Corporations etc. Due to this
policy, over-bridges or under-bridges at
several important places have not been
constructed till today. The State Govern-
ments are often unable to bear the
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expenditure and it is the common people
who have to suffer on this account.
Therefore, it is essential that the Railway
Department itself must construct those
overbridges and underbridges over railway
crossings which are al National highways
near the district headquarters.

For example, the road traffic from
Allahabad to Bombay, Kanpur to Bombay
and Nagpur to Bombay, crores the railway
line at Sagar (Madbya Pradesh) and at
Damoh. At least 10 passepger trains and
30 goods trains are runuinrg on thesw lines.
If the crossing is closed for ten minutes
for a single train, then it implies that the
road traffic is held up for 400 minutes or 6
to 7 hours perday for so many trains. How
much loss the nation has to incur because of
it 7 The Railway administration can charge
certain fees on truck permits for construc-
tion of the overbridges and approach roads.

Again, the smooth flow of road-traffic
is interrupted very often on the natio:}al
highways at the railway crossings which
are located near the district headquarters due
to the non-existence of overbridges and under
bridges. Accidents also occur and _tbe
common people have to face greate hards!n ps.
Therefore, 1 would request that over-bridges
and upder-bridges should be constructed by
the Railways without insisting on any
assistance from the State Government or
its municipal bodies.

[English]

(viil) Demand for improving telecommunica-

tion Services in Kangra, Hamirpur,

Une and Bilaspur districts of Himachal
Pradesh.

SHRI NARAIN CHAND PAI_IASHAR
(Hamirpur): The telecom. services in genet?l
and the trunk services in partlcglar in
Kapngra, Hamirpur, Una and_ Bilaspur
Districts of Himachal Pradesh (Wthh' have a
community of interest) need considerable
improvement. There is urgent need 'to
provide more trunk centres by convcrtmg’
the existing SAXes (MAX III) at .Jwglamukhl
and Baijanath in Kangra. District and
Chintpurni in Una District in 0 CBNM/
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CBM Exchanges. The waiting lists are
also quite heavy—31 at Jawalamukhbi and 48
at Chintpurni which are at present 100 line
SAXes. 1 therefore, request the Minister
for Communications to sanction the conver-
sion of these 3 exchanges on a priority basis
and provide for their early installation, as a
special case. The conversion of the three
other SAXes at Bhoranj and Barsar in
Hamirpur District and Amb in Upa District
may also be approved after the conversion of
the three Exchanges mentioned above during
the Seventh Five Year Plan, as special
cases. Similarly, all the 59 Post Offices
downgraded and 6 closed down in Himachal
Pradesh during the last three years including
the current finapcial year should be returned
to their original status and re opened
respectively on account of difficult geogra-
phical terrain and sparse population.

There should pot be any further down
gradation and closures in future, as we cannot
open or up-grace any new post offices on
account of the ban on recruitment though
over a hundred proposals are jastified for
opening new post offices on the basis of
existing norms.

I request the Minister of Communica-
tions to accept both the please.

(ix) Demand for assistance of rupees ten
crores for relief of the victims of the

recent earthquake in Kangra Valley

of H.P.
SHRIMATI CHANDRESH KUMARI
(Kangra) : I would like to draw the

attention of the House to the heavy damage
which bas been caused by the earthquake
that rocked the Kapgra Valley on 26th
April, 1986.

I have personally visited the affected
places and the damage to property is much
more than was estimated by the initial
reports. The total damage to houses and
buildings has now been assessed to be
nearly Rs. 65 crores as over 5000 houses
bave been completely damaged.

Over 50 villages falling between
Chamunda and Shahpur have been badly
hit. While about SO per cent of the houses



